ILIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF April 2026
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S DATE

MS. NEELOFER ABIDAICENTRAL 1301, [Recovery ICS COMM -04.07.2025 [LEVIS STRAUSS VS13.04.20 [24.04.2026 [25.04.2026(11.05.2026 [12.05.2026 [21.05.202
PERVEEN DISTRICT JUDGE] [Extension [749/2025 JASHOK KUMAR  [26
((COMMERCIAL COURT)-01 Block, Tis|
[Hazari
[Courts,
IDelhi
1301, [Recovery ICS COMM-H+10.05.2024 [VIKAS GUPTA VS|25.04.20[19.05.2026 21.05.2026 [03.06.2026/04.06.2026 [14.07.202
[Extension 585/2024 IRAHUL GUPTA &p26
[Block, Tis| JORS.
[Hazari
(Courts,
Delhi
1301, [Recovery ICS COMM-H+11.09.2025 [ATUL JAIN  VS}23.05.20/01.06.2026 [13.07.2026 [04.07.2026[04.08.2026 |-
[Extension 1096/2025 JARVIND 26
[Block, Tis| ISRIVASTAVA
[Hazari
[Courts,
IDelhi
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [67/2026 19.01.2026 [MANOJ GOYAL VS/01.04.20[10.04.2026 [10.04.2026[15.04.2026 [08.05.2026 [11.05.202
IDISTRICT JUDGE /S GANNON[26 [22.04.2026 2.04.2026[27.04.2026 16
I((COMMERCIAL COURT)-02 IDUNKERLEY AND|
ICO. LTD.
1306 ICS (COMM) [163/2026 05.02.2026 [ASHOK KUMAR @|04.04.22[13.04.2026 [13.04.2026 [23.04.2026[18.05.2026 [25.05.202)
JASHOK 0.04.2026 0.04.2026/12.05.2026
ICHOUDHARY VS|
JANIL CHAUDHARY
1306 ICS (COMM) [374/2025 [03.04.2025 [SHRIYAI 7.04.20[16.04.2026 16.04.2026 [20.04.2026}12.05.2026 [18.05.202
[ENTERPRISES VS[26 [27.04.2026 [27.04.202604.05.2026)
[DMIA NYATI LLP
1306 ICS (COMM) [69/2025 16.01.2025 [ASHOK  KAPOOR|11.04.20 [25.04.2026 [25.04.2026[16.05.2026 [04.07.2026 [18.07.202
S. M/S KASRR 26 130.05.2026 130.05.2026/06.06.2026) 16
1306 ICS (COMM) [182/2026 11.02.2026 [UNION BANK OFj15.04.20 [25.04.2026 [25.04.2026[29.04.2026[23.05.2026 [03.06.20
[[NDIA VSi26 8.05.2026 8.05.202613.05.2026 26
[BIJENDRA SINGH]
& ANR
1306 ICS (COMM) [361/2026 25.03.2026 [HAMDARD 24.04.20[08.05.2026 8.05.202611.05.2026 [23.05.2026 [26.05.202]
INATIONAL 26
IFOUNDATION
[[NDIA VS|
[HAMDARD
INTELLIGENCE
IAND WELFARE]|
lcar i aTian
1306 ICS (COMM) [1236/2025 [22.11.2025 [SINDHU IMPEX Vs[29.04.20/08.05.2026 8.05.2026[14.05.2026 [04.07.2026 [07.07.202]
IMAHABIR DAHIYA 26 [23.05.2026 [23.05.2026/01.06.2026 6
3_MS. DEVENDER  KUMAR|ICENTRAL 03, [Suit forlCS/COMM/1 [16.12.2025 [M/S CELESTIAL07.04.20[22.04.2026 14.05.2026J04.05.2026[18.05.2026 [18.05.202|
ISHARMA, DISTRICT JUDGE,| [Extension [Recovery 1336/2025 [KNITS FAB PVTf26 16
ICOMMERCIAL COURT-03 Block, Tis| [ILTD. VS KASHVI|
[Hazari IDESIGN
[Courts,
[Delhi
1303, [Suit forlCS/COMM/1[27.01.2026 [UNION BANK OFo08.04.2 [18.04.2026 [22.04.2026[22.04.202613.05.2026 [13.05.202
[Extension [Recovery 1/2026 INDIA VS JAGDISHo26
[Block, Tis| IPRASAD
[Hazari
[Courts,
IDelhi
1303, [Suit forlCS/COMM/8/03.01.2026 [NEOKRAFT 9.04.20/07.05.2026 [14.05.2026 [14.05.2026 [28.05.2026 [28.05.20
[Extension [Recovery 2026 [NTERIOR DECOR[26 26
Block, Tis S VIGOUR|
[Hazari IMOBILE INDIA|
ICourts, [PVT. LTD.
IDelhi




DISTRICT COURT CASE E CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI S RESPONDENT
1303, [Suit forlCS/COMM/ [05.12.2025 [SINGHLA [10.04.20[24.04.2026 105.05.2026/05.05.2026[19.05.2026 [19.05.202
[Extension [Recovery [1291/2025 AUTOTECH  PVT[26 6
[Block, Tis| ILTD. A&
[Hazari [TOSHNIWAL AUTO|
COHITS, [PARTS PVT. LTD. &ANR.
IDelhi
1303, [Suit forlCS/COMM/ [13.01.2026 [SURYA ROSHNI[24.04.20[13.05.2026 119.05.2026 [19.05.2026 [02.06.2026 [02.06.20
[Extension [Recovery 33/2026 ILIMITED VSe6 26
Block, Tis IMADDI RAMAIAH
[Hazari
[Courts,
IDelhi
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 23.07.2025 [NAITIK 6.04.20[PE- 13.04.2026 ANDBEFORE |BEFORE [BEFORE [14.05.202
IDISTRICT JUDGE, [EXTENSIO COMM)/83 IDEVELOPERS V/Si26 [14.04.2026 AND DE-PE- IDE- [14.05.2026 6
ICOMMERCIAL COURT-04 [N  BLOCK]| k/2025 IYATINDRA NIRVIK 29.04.2026 ANDI13.04.2026 [29.04.2026)
[THC [30.04.2026
IDELHI
1304 [RECOVERY [CS 23.07.2025 [NAITIK 6.04.20[PE- 13.04.2026 ANDBEFORE [BEFORE [BEFORE [14.05.202
[EXTENSIO COMM)/83 IDEVELOPERS V/Si26 14.04.2026 AND DE-PE- IDE- 14.05.2026 |6
[N BLOCK]| 13/2025 IYATINDRA NIRVIK [20.04.2026 AND[13.04.2026 [29.04.2026)
[THC [30.04.2026
[DELHI
1304 IRECOVERY [CS 03.07.2025 OHAN LAL V/Si17.04.20 [PE- 18.05.2026 ANDBEFORE |[BEFORE BEFORE/06.07.20
[EXTENSIO COMM)741/ TJAY KUMAR 26 119.05.2026 AND DE-PE- IDE- 106.07.2026 [26
IN  BLOCK] 2025 2.06.2026, 18.05.2026 [02.06.2026)
THC 103.06.2026, AND|
IDELHI 14.06.2026
1304 IRECOVERY [CS 28.05.2024 [BC SANITAN V/S]21.04.20 [PE- 28.05.2026 ANDBEFORE [BEFORE [BEFORE [13.07.202
[EXTENSIO COMM)109 ISIMRAN  SALUJAR26 [20.05.2026 DE-PE- IDE- [13.07.2026
IN  BLOCK]| 13/2025 [PROPRIETOR [1.07.2026 ANDP8.05.2026[01.07.2026
[THC ISALUJA SANITARY| (02.07.2026
IDELHI ISTORE
1304 IRECOVERY [CS 15.10.2026 [KARTIKEY  GARG07.04.20[PE- 07.05.2026 ANDBEFORE [BEFORE [BEFORE 1.06.202]
[EXTENSIO COMM)110 IAND ORS  V/Sk6 108.05.2026 ANDPPE- [DE- 1.06.2026
IN  BLOCK]| lo/2025 [UMANG GUPTA IDE- 18.05.2026 AND|07.05.2026/01.07.2026
[THC [19.05.2026
IDELHI
1304 IRECOVERY [CS 23.04.2026 [RAJAN SHARMA[]23.04.20|PE- 02.06.2026,BEFORE [BEFORE [BEFORE [15.07.202
[EXTENSIO COMM)931/| V/S SHARAD}]26 3.06.2026 AND{02.06.2026[DE- 15.07.2026
IN  BLOCK]| 2025 [KUMAR JAIN 104.06.2026 AND| 103.07.2026]
[THC [DE- 03.07.2026
IDELHI
1304 [RECOVERY [CS 21.04.2026 [BRIJ MOHAN]J27.04.20[PE- 25.05.2026 ANDBEFORE |BEFORE [BEFORE 9.07.20
[EXTENSIO COMM)420 IMEHTA V/S MLLj26 [26.05.2026 DE-PE- IDE- 9.07.2026 26
IN  BLOCK] 2025 [EXPRESS 101.06.2026 ANDP25.05.202601.06.2026
THC ISERVICES PVT LTD 105.06.2026
IDELHI
1304 [RECOVERY [CS 130.10.2025 [SHRI TIRUPATI30.10.20 [PE- 08.06.2026BEFORE [BEFORE [BEFORE [21.07.202
[EXTENSIO COMM)1132] [ENTERPRISES V/Sp2s5 IAND 09.06.2026,]PE- IDE- I21.07.2026 (6
IN  BLOCK] 2025 JAKSHIT JAIN IDE- 06.07.2026/08.06.2026}06.06.2026)
[THC IAND 07.07.2026
[DELHI
I5 [SH. MANOJ KUMARICENTRAL
IDISTRICT JUDGH
((COMMERCIAL COURT)-05
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ISH. RAM LAL MEENA, DJ|CENTRAL INIL
ICOMM-06 TIS HAZRI COURT]
ICENTRAL DELHI
7 |SH. MUKESH KUMARICENTRAL 1302 S(COMM)  948/2025  [23.08.2025 [VIPIN JAIN & ANR[22.04.20[2.04.2026 [19.05.2026 [12.05.2026 [09.07.2026 |17.07.202 [NIL
IGUPTA, DISTRICT JUDGE,| /S SURENDERR6 6
ICOMMERCIAL COURT-07 [KUMAR VINOD)
[KUMAR
8 [SH. RAMESH KUMAR -IICENTRAL [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
lo [SH. ANIL ANTIL, DISTRICIICENTRAL [109 RECOVERY [CS [02-04-2026 JHari Lal Yadav VS
JUDGE, COMMERCIAL [EXTENSIO COMM)/38 Saurav Gupta
ICOURT-09 IN  BLOCK| /2026
[THC
[DELHI
ICS 09-04-2026 [Union Bank of Indi:
COMM)/42 s YASH KUMAR
/2026
ICS 10-04-2026 [Hamdard National
COMM)/43 [Foundation ( India )|
/2026 s Hamdard Welfare]
ISociety
ICS 13-04-2026 [NAVKAR TECHTEX]
COMM)/44 ILIMITED Vs GOPI|
[2/2026 [LEATHERS AND CO
ICS 23-04-2026 [Kanchan Fashio
COMM)/47 Private Limited Vg
/2026 Patinder Arora
ICS 25-04-2026 [ELIXI
COMM)/48 [INTERNATIONAL
/2026 ISA Vs MEDICINE]|
[HOUSE
ICS 28-04-2026 [ICICI Bank Vs MD)
COMM)/491 JADIL
2026
1o [SH. AJAY PANDEY,CENTRAL [309 ICS (COMM) [CS(COMM)/13111-12-2025 P AI PRAKASH JAIN|01.04.20} ILC |As peq]
IDISTRICT JUDGE,| s ASHISH GOYAL [26 appointed forder, lisy
ICOMMERCIAL COURT ffor
levidence  [witnesses
recording |be filed|
within 15
ays a
idad
1309 ICS (COMM) [CS (COMM)/514j09-05-2025 [Anil Kumar Guptal15.04.20 [PE: 12.05.2026 F |As peq|
s Municipall26 rder, list]
ICorporation of Delhi Jof
[witnesses
be filed|
within 15|
idays ag
1309 ICS (COMM) [CS (COMM)/74/321-01-2026 [Neeraj Gupta Vs[21.04.20 [PE: 02.06.2026 F |As per
Welcome Footwear [26 rder,
plaintiff to|
ffile the]
levidence b,
ay off
faffidavit.
1309 [CS (COMM) [CS (COMM)/226}01-02-2026 [PUPINDER PALj21.04.20} F |As peq]
ISINGH Vsle6 rder,
IMUNICIPAL Iparties are]
ICORPORATION OF directed tof
IDELHI ffile the lisy
f
witnesses
s



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASE E CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI RESPONDENT

1309 ICS (COMM) [CS (COMM)/204/17-02-2026 TON BANK OF]24.04.20[PE: 13.05.2026 F |As pe
INDIA Vs Ashok26 rder,
[Kumar atter
ladjourned
for PE on|
13.05.2026

1309 °S (COMM)  [CS (COMM)/205117-02-2026 [UNION BANK OFj24.04.20[PE: 13.05.2026 F IAs pej|
INDIA Vsi26 rder,
chanderpal through Imatter
its legal heir djourned
for PE o
13.05.2026

09 ICS (COMM) [CS (COMM)/23623-02-2026 [UNION BANK OF]24.04.20|PE: 13.05.2026 F As pey]
INDIA Vs SUNILj26 order,
JAND ORS. [matter
djourned
for PE o
13.05.2026

1 [SH. MUKESH KUMAR,(CENTRAL |NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

12 [SH. LAL SINGH, DISTRICTICENTRAL Qo1 ICS (COMM) [700/25 l01-07-2025 [STATE BANK OF.05.2026]
WUDGE, COMMERCIAL INDIA Vs RAJ RANI ffor
ICOURT lcross-
lexamina
ftion  off
[PW-1
land

ICS (COMM) [126/26 0-01-2026 [SAFEART 22.04.20
[INDUSTRIES PVT]26 for
ILTD Vs ANILP.E,

[KUMAR CHAPLOT [29.04.20
26  for]
IDE

ICS (COMM) 1272/25 02-12-2025 [Union Bank of Indialt7.04.20
s MOHD SULTAN [26  for
[P.E,

8.05.20|
26  for
IDE a

ICS (COMM) [213/26 19-02-2026 [YOGESH 04.05.20|
IAGGARWAL Vsi26  for
IMCD [PE,
[11.05.20
26  for
IDE
land18.0
A

h3[SH. RAKESH  PANDIT,CENTRAL [j02 [CIVIL SUIT _[CS(COMM)- [07.07.2025 [Vogesh Aggarwal _ [YES
[DISTRICT JUDGE), [779/2025 /s

ICOMMERCIAL COURT IMunicipal
ICorporation of Delhi

Koz ICIVIL SUIT  [CS(COMM)- [19.05.2025 [NIKE INNOVATEYES
576/2025 ICV AND ANR
/s

IBILAL KHALID)|
JAND ANOTHERS

o2 ICIVIL SUIT  [CS(COMM)- [15.05.2025 [RAMESH BRIJ LALYES
l546/2025 ISANTANI VS
ISAURAV GOEL

g4 SH. ASHUTOSH KUMAR,WEST lcs ICS [31-01-2025 |[MUNNA LAUi1-04- [Nil INil INil INil INil INil
[DISTRICT JUDGE| COMM)/86 IYADAV 2026
((COMMERCIAL COURT) 2025 IPROPRIETOR M/S|
IMARK
[ENGINEERING
ISYSTEM Vs Dolphin|
JAqua Cure Pvt Ltd

lcs ICS 11-09-2025 [DAYA NAND SINGHJ13-04- [Nil INil INil INil INil INil
COMM)/76 IPROP. OF M/SR026
/2025 ISKYZED
IMANAGEMENT
JAND
[NFORMATION
ISERVICES Vs

InYS AL Q.
S ICS 11-09-2025 [DDV  Managementjt3-04- [Nil INil INil INil INil INil
COMM)/767| [Services Private2026
2025 [Limited Vs Dtwelve|
ISpaces Private|
[Limited



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT VS RESPONDENT

28-11-2025 [State Bank of Indial22-04-
s Devendra Kumar {2026

5 [MS. PREETI AGARWALWEST [NIL
IGUPTA, DISTRICT JUDGE
((COMMERCIAL COURT)-02

16 SH. RAGHUBIR SINGH,WEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

h7 [SH. SANJEEV AGGARWAL|WEST INTL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)

18 [SH. RAJ KUMAR TRIPATHI,'V_VEST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

19 (SH. NARESH KUMARWEST [INIL
IMALHOTRA, DISTRICT|
WUDGE (COMMERCIAL
ICOURT)

20 SH. PULASTYAINEW DELHI [t ICS(COMM) [|97/2022 07.01.2022 [NISSIN ABC01.04.20/ALREADY FILED  [NOT INOT IDATE NOTDATE IFINAL
IPARAMCHALA, DISTRICT ILOGISTICS PVT[26 [FILED [FILED IGIVEN INOT IARGUMEN(
WUDGE (COMMERCIAL [LTD. v/s PSP| IGIVEN [T/
ICOURT)-01 ICARGO AND| 27.07.2026

JALLIED SERVICES|
ILLP
ICS(COMM) [339/2025 |07.05.2025 [M/S SETLITE07.04.20ALREADY FILED  [NOT INOT IDATE NOT|DATE [EVIDENCE]
[ENGINEERS LTD.[26 [FILED [FILED IGIVEN INOT
S. IGIVEN 9.07.2026
IMULTITECH INDIA
ICS(COMM) [327/2020 [16.06.2020 [Institute Of Medico08.04.2 ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
ILegal  Publicationsf026 [FILED [FILED IGIVEN INOT JARGUMEN|
[Pvt Ltd Vs IGIVEN [T/
IDivaEnterprises Pvt] [18.07.2026
ILtd
ICOUNTER  |27/2021 22.09.2021 [DIVA 8.04.2 ALREADY FILED [NOT INOT IDATE NOTDATE [FINAL
ICLAIM [ENTERPRISES 26 [FILED [FILED IGIVEN INOT IARGUMEN(
[PRIVATE LIMITED| IGIVEN [T/
s. INSTITUTE] 18.07.2026
FMEDICO-LEGAL
[PUBLICATION
ICS(COMM) |[289/2025 [22.04.2025 [Anamya Industries09.04.20ALREADY FILED [NOT INOT IDATE NOTDATE larguments
s. Movers26 [FILED [FILED IGIVEN INOT n
[[nternational IGIVEN reliminary
Consultancy Py issue/
ILtdand Ors [03.06.2026)
ICS(COMM) [578/2022 10.06.2022 |[ANAND GLASS|09.04.20ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
ORKS v. SAILKOT[26 [FILED [FILED IGIVEN INOT JARGUMEN|
ISHOP IGIVEN [T/
12.08.2026
ICS(COMM) |481/2025 25.08.2023 [CAPT SHIVANKJ11.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE arguments
IMATHUR Vs AIRR26 [FILED [FILED IGIVEN INOT n
[[NDIA LTD IGIVEN reliminary]
fissueson
[28.07.2026
ICS(COMM) ©82/2025 [25.08.2023 [CAPT ADITYA[11.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE larguments
ISINGH THOLIA Vs26 [FILED [FILED IGIVEN INOT n
JAIR INDIA LTD IGIVEN  [preliminary|
fissueson
[28.07.2026




DISTRICT COURT CASE CASE NO. ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM RESPONDENT

ICS(COMM) ©83/2025 [26.08.2023 [CAPT ANKUR}11.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE arguments
ISINGH Vs AIRR6 [FILED [FILED IGIVEN INOT n
[[NDIA LTD IGIVEN reliminary]
fissueson
28.07.2026
ICS(COMM) W©85/2025 [26.08.2023 [CAPT NAVEEN[11.04.20 ALREADY FILED  [NOT INOT IDATE NOT|DATE arguments
[KUMAR PANDEY Vsf26 [FILED [FILED IGIVEN INOT n
JAIR INDIA LTD IGIVEN  [preliminary|
fissueson
[28.07.2026
ICS(COMM) W©87/2025 [28.08.2023 [CAPT SAGAR[11.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE larguments
ISURESH PATIL Vs26 [FILED [FILED IGIVEN INOT fon
JAIR INDIA| IGIVEN  [preliminary]|
ILIMITED fissueson
[28.07.2026
ICOUNTER  |18/2025 08.04.2025 [M/S AIR INDIA LTDj11.04.20 ALREADY FILED  [NOT INOT [DATE NOTDATE arguments
ICLAIM s CAPTAINR26 [FILED [FILED IGIVEN INOT n
INAVEEN KUMAR] IGIVEN reliminary]
IPANDEY fissueson
28.07.2026
ICOUNTER  J19/2025 08.04.2025 [M/S AIR INDIA LTDj11.04.20 ALREADY FILED  [NOT INOT IDATE NOT|DATE arguments
ICLAIM s CAPTAINR6 [FILED [FILED IGIVEN INOT n
JANKUR SINGH IGIVEN  [preliminary|
fissueson
[28.07.2026
ICOUNTER  |0/2025  [08.04.2025 |M/S AIR INDIA LTD11.04.20 ALREADY FILED _ [NOT INOT [DATE NOT|DATE  prguments
ICLAIM s CAPTAIN SAGAR[26 [FILED [FILED IGIVEN INOT n
ISURESH PATIL IGIVEN  [preliminary|
fissueson
[28.07.2026
ICOUNTER  |21/2025 08.04.2025 [M/S AIR INDIA LTDj11.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE larguments
ICLAIM s CAPTAINR6 [FILED [FILED IGIVEN INOT fon
ISHIVANK MATHUR| IGIVEN  [preliminary|
fissueson
28.07.2026
ICS(COMM) [|904/2024 [13.11.2024 [SHIV PARSHADf17.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
PAIN Vs M/S EMCOR6 [FILED [FILED IGIVEN INOT IARGUMEN(
[PRESSMASTER PVT| IGIVEN [T/
ILTD 14.08.2026
ICS(COMM) 86/2025 [03.09.2025 [COGOPORT PVT}|20.04.20ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
LTD DELHI Vsl26 [FILED [FILED IGIVEN INOT IARGUMEN|
TPIN KUMAR| IGIVEN [T/
ISHARMA [13.08.2026
[PROPREITOR
IABHISHEK
VERSEAS
ICS(COMM) |466/2025 [06.06.2025 [M/S Gringo22.04.20/ALREADY FILED  [NOT INOT IDATE NOTDATE [rguments
[Entertainment LLP]26 [FILED [FILED IGIVEN INOT shall bej
[Through Its Partner IGIVEN  fheard  on|
ISh Avneet Singh Mad| both these|
s Mr Kirat Singh lissues
JAka Kirat Gill lon22.07.20
126.
ICS(COMM) [877/2024  [25.10.2024 [Striker ~Restaurantsj23.04.20ALREADY FILED  [NOT INOT IDATE NOTDATE JARGUMEN|
[Private Limited Vs26 [FILED [FILED IGIVEN INOT T ON|
ISpacebound ‘Web) IGIVEN  [ISSUES/31,
ILabs Private Limited l07.2026
ICS(COMM)  [781/2024 21.09.2024 [MURLIDHAR 24.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
ISEVANI SOLEf26 [FILED [FILED IGIVEN INOT JARGUMEN|
[PROPRIETOR M| IGIVEN [T/
IOF JAI GRAHA| 19.08.2026
[UDHYOG Vs SHREE|
IGURUKOOL
[INDUSTRIES LLP|
AN NDG
21 SH. SANJAY KHANAGWALNEW DELHI (CS —630 / 2024 8.08.2024 |SH. RAJESH|j07.04.2026 TTHIN[WITHIN ONENOT IDATE NOT|DATE NOTMISC.
IDISTRICT JUDGH ICOMM IKUMAR ONE EEK [FILED IGIVEN IGIVEN IAPPREA
I((COMMERCIAL COURT) IRASTOGI Vs WEEK INCE
M/S THH [11.05.202
INEW INDIA] 6
JASSURANC
[E CO. LTD.
ICS —155 /2024  [19.02.2024 |ASHWANI [08.04.2026 TTHIN[WITHIN ONENOT IDATE NOT|DATE NOTMISC.
ICOMM IKUMAR ONE EEK [FILED IGIVEN IGIVEN IAPPREA
ISOLE PROP| WEEK INCE
IOF SUDH] [15.09.202
IGARHWAL 6
IPANEER
[NIRMATA
oo ve o
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l24.02.2022 [HUGO BOSSji5.04.2026 IDATE NOT|DATE NOTMISC.
22MS. DEEPALI SHARMA,NEW DELHI [NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)29.07.2025 [State Bank Of Indiaj01.04.20{06.05.2026 INIL INIL INIL INIL INA
WUDGE(COMMERCIAL ICourt 1362/25 s. M/Sp6
ICOURT) Block-I ISIDDHAUTHER
12, New(Civil Suit ICS (COMM)09.09.2025 [Union Bank of Indiaj07.04.20[18.05.2026 INIL INil INTL INIL INA
ICourt k22/25 s. Deepika Tyagi |26
[Block-T
12, New(Civil Suit ICS (COMM)08.06.2023 [RIPPLES 09.04.20[06.05.2026 INIL INil INIL INIL 29.05.2026
ICourt 1362/23 [ENGINEERING PVT[26
Block-I ILTD Vs. MKM|
IASSOCIATES
12, New(Civil Suit ICS (COMM)06.09.2025 [Canara Bank Vs.)09.04.2007.05.2026 INIL INIL INIL INIL INA
ICourt K18/25 ISunil 26
Block-I
24 [MS. ANURADHA SHUKLASOUTH 16, NewlCommercial [CS (COMM)01.05.2025 [CANARA BANK VS[25.03.20[23.04.2026 [23.04.2026/21.05.2026 | 4.06.20
IBHARDWAJ, DISTRICT [Court [229/2025 IGURU CHARANJ]26 26
WUDGE(COMMERCIAL Block-I [YADAV
ICOURT)
16, NewCommercial [CS (COMM)03.04.2026 [SHER SINGH SAINI07.04.20[01.05.2026 101.05.2026 [18.05.2026 |- 03.07.20
ICourt 168/2025 S SANDEEP]26 26
Block-I ISINGHAL
16, NewCommercial |CS (COMM)31.07.2025 [SMALL FARMERS]15.04.20 [21.05.2026 21.05.2026 [13.07.2026 | 10.08.202F
[Court 1368/2025 JAGRI BUSINESS]26 16
Block-I ICONSORTITUM V|
M/S MATOSHRY]]|
JAGRO EXPORTS &
IORS
6, NewCommercial [CS (COMM)20.12.2023 [M/S SRIVASTAVA[16.04.20 WITHIN TWOPR2.05.2026[15.07.2026 | [17.08.202]
ICourt 665/2023 [INFRA ASSOCIATES]26 EEKS
Block-I S INDIAN OIJ
ICORPORATION
ILTD
16, NewCommercial |CS (COMM)17.10.2026 [M/S SATYA OMf]21.02.20 WITHIN TWO[R2.05.2026[10.07.2026 | 21.08.202F
ICourt k80/2025 ISECURITY 26 EEKS FROM|
[Block-I ISERVICES VS| [18.04.2026
[KENDRIYA
IDYALAYA
ISANGATHAN
16, NewCommercial |CS (COMM)i8.11.2025 [DELTA TROOPS}23.04.20WITHIN TWOPR3.05.2026[23.07.2026 20.08.20
(Court I525/2025 PVT LTD VSi26 EEKS FROM| 26
[Block-I JAMBIENCE [23.04.2026
[FACILITIES
IMANAGEMENT
16, NewCommercial [CS (COMM)06.11.2025 [STATE BANK OF27.04.20[WITHIN TWO[09.07.2026[12.08.2026 | 9.09.20 |
ICourt l505/2025 INDIA VS KRIPAL |26 IWEEKS 6
IBlock-I
6, NewCommercial [CS (COMM)28.07.2025 [SWAGATH VS NIAR25.04.20[WITHIN TWO[04.07.2026{03.08.2026} 1.09.202|
ICourt 861/2025 IRESTAURANT PVTj26 EEKS
Block-T ILTD




DISTRICT COURT CASE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

L ROOM REGI RESPONDENT
25 [SH. SANDEEP YADAV ISOUTH 7, NewCommercial [CS(COMM)/ [04.07.2025 [EMU LINES PVT02-04- [12-05-2026 ithin  2Within  2Within 2flo/oy/20
ICourt 301/2025 ILTD. VS2026 eeks eeks eeks aftere6
IBlock-1 ISUPERLIFE INDIA losure  of|
JAGENCY PVT. LTD. IDE
17, NewCommercial [CS(COMM)/ [01.02.2024 [VICTORIA FOODS[5-04- [25-05-2026 ithin ~ 2Within  2Within 2(13/07/20 |-
ICourt l54/2024 PVT LTD. VSl2026 eeks eeks eeks aftere6
Block-I IKRRISHAADHYA closure  of|
[FOODS PVT. LTD IDE
26|SH. AJAY KUMAR JAIN,SOUTH NIL
IDISTRICT JUDGE|
((COMMERCIAL COURT,

(DIGITAL)-04

E|§H. LOKESH KUMAR[SOUTH lio, NewfCommercial [CS/COMM/3}i3-01-2023 [PANASONIC LIFEji5-01- [ log-10- [ [ [Final 29-04-
ISHARMA, DISTRICT] ICourt 13/2023 ISOULUTIONS 2024 2024 rgumentf2026
WUDGE(COMMERCIAL [Block-IT [NDIA P. LTD. V¢ [DISPOSED
ICOURT) JAMIT
[ENTERPRISES
ko, NewCommercial [CS/COM/38 |08-06-2023 M/S NLMK INDIAfo-07- [ [14-05-2025} F I 24-07-
ICourt [2/2023 ISERVICE CENTER[2024 2026
Block-IT S POSCO|
[POGGENAMP
[ELECTRICAL
ISTEEL
ko,  New/Commercial [CS/COM/54 [27-09-2023 |JAKMY BUILDCON25-09- | [26-11-2024 | + [Final [12-05-2026
ICourt /2023 [P. LTD. VS SMCRo24 |Argument|
Block-IT [ENTERPRISES P| s
[LTD.
o, NewCommercial [CS/COMM/9|24-02-2025 IENERGIZERS ITpi8-09- [ + - - s 7-07-
[Court /2025 ISERVICES VS PVR[2025 2026
Block-IT [INOX LTD.
ko, NewCommercial [CS/COMM/6/07-11-2023 [M/S GOLDEN]29-01- [ F - F F 21-07-2026)
ICourt 12/2023 [FOODS PRODUCTS]2026
Block-IT S. RAVI KANT|
IAWASTHI

28 [MS RAVINDER BEDI,SOUTH-EAST[NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

29 [SH. LALIT KUMAR ISOUTH-EAST |14 ICommercial |CS(Comm)/7[26.02.2022 [M/S ASHOK|09.4.202Within 15 days 5.05.2026] -
ILD. DJ COMM-02, DJ-COMM- 31/22 [BHAWAN FLAT]
2, SAKET COURTS, NEW| JOWNERS/

IDELHI. JOCCUPANTS
JASSOCIATION V|
IM/S CONTINENTAL|
ICONSTRUCTION

M
ICS(Comm)/1[18.12.2025 [BANK OF BARODA|09.4.202Within 15 days [15.05.2026 | _ -
l053/25 s SHATRUGHAN|6
[KUMAR PODDAR

ICS(Comm)/9[27.11.2025 |COMAC INDIA PVTji1.4.202 [Within 15 days 107.05.2026| -
b5/25 LTD Vs FORBES6
[ELITE

[TECHNOLOGY

ICS(Comm)/8|06.10.2025 [M/S IMPERIAf16.4.202 [Within 15 days 126.05.2026] | | -
l04/25 IDECOR

INDUSTRIES Vs
JANKIT
[BHUPENDRABHAI
[PATEL

ICS(Comm)/1[17.12.2025 TJAY GARG Vs[16.4.202 [Within 15 days 29.05.2026] -
l045/25 IM/S IREO GRACEG
IREALTECH PVT|
ILTD. AND ORS.




DISTRICT COURT CASE E CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI RESPONDENT
ICS(Comm)/4[16.01.2026 ION BANK OFj16.4.202 [Within 15 days 105.05.2026] | [ -
2/26 [INDIA Vs SANA6
IPRAVEEN

ICS(Comm)/1/02.03.2024 [Punjab Nationall16.4.202 Within 15 days 129.05.2026] | | -
138/24 IBank 16

ICS(Comm)/1[13.12.2025 ISHWAS SINGHAL21.4.202 [Within 15 days 29.05.2026] | [ [
1081/25 Prop. of M/s Analcol6

[[ndia Company) Vs
IM/S SEETU KOHLI
ICONCEPTS PVT|

ILTD.(THR. ITS|
IDIRECTOR/AR
ICS(Comm)/9/05.12.2025 [PORTRONICS 25.4.202|Within 15 days 106.07.2026] | L L
5/25 IDIGITAL PRIVATE6

ILIMITED Vs NEW,|
ISHOP CSTORE]
INETWORK PVT]

ILTD
ICS(Comm)/2[27.03.2025 PIT GLOBALf27.4.202 [Within 15 days 104.06.2026] | | l_
54/25 [FREIGHT 6

ISOLUTIONS

IPRIVATE LIMITED|
s SNNR PRIVATE|

[LIMITED
ICS(Comm)/8/03.02.2026 [THE JAMMU AND{28.4.202Within 15 days 22.05.2026] | _ _
8/26 [KASHMIR BANKl6

ILTD Vs MEHFOOZ

JAHMED
ICS(Comm)/1[14.03.2026 [STATAE BANK OF30.4.202[Within 15 days 20.05.2026] | - -
82/26 [[NDIA Vsl

ICHANDAN SHAW
ICS(Comm)/6[13.01.2026 |[Mandeep Pali30.4.202Within 15 days [29.05.2026| | [ [
13/26 IMankoo (Prop. off6

IM/s My  Globa
ander) Vs OYO|

[HOTELS AND|

[HOMES PVT LTD

130|DR. RAKESH KUMAR,(SOUTH-EAST |NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

131 MS. ANU GROVER BALIGA [SOUTH-EASTNIL

132 MS. NEELAM SINGH ISOUTH-EAST|NIL

133MS. NEERA BHARIHOKE,SOUTH-EASTNIL

IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

B4 [MS. NIRJA BHATIA[SOUTH-EAST|NIL
IDJ(DIGITAL)-07, SOUTH|
[EAST DISTRICT,

135 MS VEENA RANI, DISTRICT|SOUTH-EAST[NIL
WUDGE(COMMERCIAL
ICOURT)




SR COURT

DISTRICT

COURT

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

IPANDEY, DISTRICT JUDGE
((COMMERCIAL)-01

i ROOM REGISTRAT VS RESPONDENT
36[SH. DEVENDER KUMAR/EAST INIL
IDISTRICT JUDGH
(COMMERCIAL COURT)
B7|MS. RUBY ALKA GUPTA,EAST INIL.
IDISTRICT JUDGE|
(COMMERCIAL COURT)
38]SH. GORAKH NATHNORTH-EASTNIL,

139 |[SH. SUDESH KUMAR,SHAHDARA [301, New/CS(COMMER [Framing [Listing of Witness  |Affidavit ofjAffidavit ofWritten lOral IOther
IDISTRICT JUDGE,| (Court ICIAL) the [Evidence itness JArguments |Argument|Stages/Hea|
ICOMMERCIAL COURT-01 Building lissues Is [ring Date

1301, NewCS(COMMER [CS (COMM)06.04.2024 [PUNJAB AND SINDNIL INot Filed INot Filed [Not Filed [NO [NO [For P.E. -
ICourt ICIAL) 223/24 IBANK VS. SMT| [15.05.2026
[Building IDEEPALI MALIK [For D.E. |
19.05.2026
IF/A
[29.05.2026
1301, NewCS(COMMER [CS (COMM)]21.04.2025 [BANK OF BARODANIL INot Filed INot Filed [Not Filed [NO INO [PE
(Court ICIAL) 246/25 3 ASHISH] [21.05.2026
[Building [PANDEY IAND DE
26.05.2026
[F/A
4.06.2026|

4o [MS. KIRAN BANSAL,/SHAHDARA [ROOM NO[COMMERCIAICS COMM]|07-11-2025 [MANOJ JAIN VSjo4/04/2 NOT FILED INOT INOT INO- [NO IPE/14—05-
IDISTRICT JUDGE, 208 IL 637/2025 [BASANT KUMAR 26 [FILED [FILED 2026
((COMMERCIAL COURT)

IROOM NO|ICOMMERCIAICS COMMjo3-12-2025 [PUNEET 6/04/2NOT FILED INOT INOT INO- [NO IPE/08-05-
208 IL 682/2025 CHAKRAVARTY 26 [FILED IFILED 2026

[PROP. OF MS SHRI|

JANAND

[ENTERPRISES

[THROUGH HIS AR]

[KULDEEP

HAKDAVADTV 1

IROOM NOICOMMERCIAICS COMM]|01-12-2025 [Canara Bank Vsjo7/04/2 [NOT FILED INOT INOT INO- [NO IPE/06-05-
208 IL 673/2025 [Ravinder Kumar 26 [FILED [FILED 2026
[ROOM NOICOMMERCIAICS COMM]o01-12-2025 [Ruchi Collection Pvtjog/04/2[NOT FILED INOT INOT INO- INO IPE/11-05-
1208 IL 674/2025 ILtd Vs Shri Khatulo26 [FILED [FILED 2026

IShyam Megawee]

[MartAe LLP
IROOM NO|ICOMMERCIAICS COMM]|o02-12-2025 [Canara Bank Vs{to/04/2 [NOT FILED INOT INOT INO- INO IPE/06-05-
208 IL 1678/2025 [Hrishikesh Roy 26 [FILED [FILED 2026
IROOM NO|ICOMMERCIAICS COMM}fi3-05-2024 [M/s Puneet Textilesfi5/04/2 [NOT FILED INOT INOT INO- INO IPE/15-05-
208 IL [281/2024 s M/s A A Fashion [026 [FILED [FILED 2026
[ROOM NOICOMMERCIA|CS COMMp22-12-2025 [Bansal Enterprisesjt7-04- [NOT FILED INOT INOT INO- INO [PE/14-05-
208 IL [717/2025 s Rachil Pharma 2026 [FILED [FILED 2026




CASETYPE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING
RESPONDENT
[ROOM NOICOMMERCIAICS COMM[i1-08-2025 [SHRI NITESH|28-04- [NOT FILED INOT INOT INO- INO PE/16-05-
208 L ko4/2025 IKUMAR PROP OF2026 [FILED [FILED 2026
IMs DELHI CARE|
ISYSTEM Vs MS¢|
[HOSPIMED  LIFE|
ISCIENCE
41 |SH. SANJAY SHARMA-IL|SHAHDARA [303, New(CS(COMMER [CS(COMM) [04.08.2025 |[GURINDER SINGH|01.04.20Not Filed INO INot Filed [NO INO
IDISTRICT JUDGE| ICourt ICIAL) u77/2025 S M/S NOBLER6
ICOMMERCIAL COURT Building [ENTERPRISES &
JORS.
1303, NewCS(COMMER [CS(COMM) [08.01.2026 [M/S EMPIRE01.04.20Not Filed INO INot Filed [NO INO
ICourt ICIAL) 108/2026 JALCOBREV PVT]26
Building ILTD \E
IKAMALJEET
ISINGH & ORS
1303, NewCS(COMMER [CS(COMM) [16.02.2026 [BANK OF BARODA|06.04.20Not Filed NO INot Filed [NO [NO
(Court ICIAL) 188/2026 'S DANISH 26
[Building
1303, NewCS(COMMER [CS(COMM) [14.08.2025 [BANK OF BARODA|06.04.20Not Filed INO INot Filed [NO INO
(Court ICIAL) I500/2025 S MICHAEL 26
Building
1303, New|CS(COMMER [CS(COMM) [02.08.2025 [RAKESH KUMAR[08.04.2 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) k70/2025 JAGGARWAL VSjp26
Building IPREM PRINTERS &
JANR
1303, NewCS(COMMER [CS(COMM) [09.12.2025 [STATE BANK OFo08.04.2 [Not Filed NO INot Filed [NO [NO
ICourt ICIAL) 691/2025 [INDIA VS MSjo26
Building [PREETI SINHA
1303, New|CS(COMMER [CS(COMM)7 [24.12.2025 [CANARA BANK VS08.04.2 [Not Filed INO INot Filed |NO INO
[Court ICIAL) [27/2025 IM/S ROZI JEANS &{026
Building JANR.
303, New|CS(COMMER [CS(COMM)6 [27.11.2025 [ACHAL KUMAR}16.04.20 [Not Filed INO INot Filed [NO INO
[Court ICIAL) [70/2025 PAIN VS SAJEEVj26
Building [IKUMAR RAMUKA
303, NewCS(COMMER [CS(COMM)6 [05.12.2025 [HASHIM ALI VSf15.04.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) 84/2025 IPATEL 26
Building
1303, New/CS(COMMER [CS(COMM)g9 [17.02.2026 [M/S SUPER(15.04.20 [Not Filed INO INot Filed [NO INO
(Court ICIAL) 2/2026 JAGENCIES VS. MS[26
[Building ISANTOSH KAUR
1303, New|CS(COMMER [CS(COMM)2 [15.01.2026 [APOORV JAIN VS/11.04.20 [Not Filed INO INot Filed [NO INO
(Court ICIAL) I5/2026 INAY BHARDWAJ |26
[Building
1303, New|CS(COMMER [CS(COMM)6 [04.11.2025 [SARAOGI ~ SUPER[17.04.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) 3/2025 ISALES PVT LTD VSJ26
[Building IDEEPAK SINGH|
ISOLANKI
1303, New/CS(COMMER [CS(COMM) [31.01.2026 [BIKRAM PRASAD{20.04.20Not Filed INO INot Filed [NO INO
ICourt ICIAL) 56/2026 S M/S KALPANA]6
Building [ELECTRICALS &

IORS.




DISTRICT COURT ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
1303, NewCS(COMMER [CS(COMM) [08.01.2026 [M/S SWAGAT[20.04.20[Not Filed INO INot Filed [NO INO
ICourt ICIAL) 9/2026 [FASHION CO VSp6
[Building ISANJAY KUMAR
1303, NewCS(COMMER [CS(COMM) [17.01.2026 [SHRESTHA GOELj22.04.20Not Filed INO INot Filed [NO INO
[Court ICIAL) 132/2026 M/Sk6
Building [TITANTECH
[NDUSTRY PV
ILTD & ORS.
1303, New|Case Type ICS(COMM)9 [17.02.2026 [M/S PREM][23.04.20Not Filed INO Not Filed [NO INO
ICourt /2026 IPRINTERS VS M/S.f26
Building /S SHIVAM|
[TRADING CO.
1303, New(Case Type ICs(COMM) [26.02.2026 [M/S. KONCEPT23.04.20[Not Filed INO INot Filed |[NO INO
ICourt [119/2026 [ENTERTAINMENTS[26
[Building IVS. M/S MUSKAN|
JEK PAHAL SANGH
l42[SH. PAWAN KUMAR MATTOSHAHDARA [C.No 304 |COMMERCIA ICS(COMM)/ M/S K Mo7-04-2026 INOT INOT FILED INOT INOT INOT FILEDP.E. 20
IDJ (COMM-04) IL 1327/2025 IAGENCIES IFILED [FILED [FILED 7-2026
S PAWAN|
ISUT
ISHARMA
ICOMMERCIA [CS(COMM)/ [GAURISHA [08-04-2026 INOT INOT FILED INOT INOT INOT FILED|P.E. 144
IL 583/2025 |[NKAR [FILED [FILED [FILED 7-2026
ISHARMA V|
IAMAN
ISHARMA
ICOMMERCIA [CS(COMM)/ PAI DURGAJ08-04-2026 INOT [NOT FILED INOT INOT INOT FILED[P.E. 04
IL 634/2025 [TRADERS [FILED [FILED [FILED 6-2026
IPVT LTD. V|
ISH. SANJAY]
[SHARMA
ICOMMERCIA|CS(COMM)/ [MAYANK  [09-04-2026 INOT INOT FILED INOT INOT INOT FILEDP.E. 21
IL [205/2023  [TAYAFLEX IFILED [FILED [FILED 7-2026
ICABLES
[INDUSTRIE
IS \E
IPRAVEEN
UAITLY AP
A1 rTTIONT
ICOMMERCIA|CS(COMM)/ [MAYANK  [09-04-2026 INOT INOT FILED INOT INOT INOT FILEDP.E. 21
IL 1320/2023 [TAYAL VS IFILED [FILED [FILED 7-2026
IPRAVEEN
WAITLY
ICOMMERCIA [CS(COMM)/ [RAHUL [15-04-2026 INOT [NOT FILED INOT INOT INOT FILED[P.E. 29
IL 24/2025 [GUPTA VS [FILED [FILED [FILED 7-2026
ISURESH
AIN
ICOMMERCIA [CS(COMM)/ [VIJAY [27-04-2026 INOT INOT FILED INOT INOT INOT FILED[P.E. 12
IL b55/2025 [KUMAR VS FILED [FILED [FILED 8-2026
AT
[BHAGWAN
ISAINI ANDy
IANKIT
ISAINI  PVT)
L Tn
ICOMMERCIA|CS(COMM)/ [SHWETA  [30-04-2026 INOT INOT FILED INOT INOT INOT FILEDP.E. 17
IL 33/2026 IAGARWAL IFILED [FILED [FILED 8-2026
VS
[MANISHA
WAIN
KU3|SH. DEVENDER KUMARNORTH- o6 ICivil [270/20 12-05-2022 [PUMA SE THRU ITS|
WANGALA, DISTRICT JUDGE,WEST AR V|
ICOMMERCIAL COURT [BISHWAJEET
JAGARWAL AND|
RS.
85/21 06-08-2021 [S R RISING PVT
ILTD Vs APEX]
[BUILTECH PVT|
ILTD




DISTRICT COURT CASE E CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI Vv RESPONDENT
Bo1/24 19-12-2024 [Ankit Monga Vs M/
IColormagix  Prints|
IPvt Ltd
165/24 15-03-2024 [M/S
[RAMAKRISHNA
[ELECTRO

ICOMPONENTS PVT|
ILTD Vs M/
ISERVOTECH
[RENEWABLE
lbawrpp  cverrag
1603/25 21-08-25 [Fex Foundry Alloys|
[Pt Ltd Vs
ISamarendu Raj

587/23 10-08-2023 [BANK OF INDIA Vs
[HUNDI LAL PROP|
M/S VANSHIKA|

[FOODS

I588/23 10-08-2023 [BANK OF INDIA Vs
PITENDER KUMAR|
IPROP M/S
'ANSHIKAS

84/22 18-11-2022 [MR.RAKESH GOEL
Vs MR.RAV]|
IBHUSHAN

k11/24 03-07-2024 [Subhash Chander]
[Lamba Vs M/
[Parsvnath
IDevelopers Limited|
and Ors.

1326/23 28-04-2023 [M/S COOL HUB|
LOGISTICS Vs M/S
[TCI EXPRESS|
[LIMITED

[752/22 28-11-2024 [ANK OH

AHARASHTRA Vs
TKAS KHANGWAL

503/22 07-06-2022 [CROCS INC Vg
[RAJASTHAN
[FOOTWEAR  AND|
IORS

12/23 04-02-2023 [AMAZING
[RESEARCH
[LABORATORIES Vs
IGAURAV PUROHIT|
[PROPRIETOR  OF|
INARAYAN DRUG|
IAGENCIES

191/24 26-03-2024 [Monika Vs Nationall
[[Insurance Company]
[Limited

1808/22 15-10-2022 [M/S SINGLA|
[POLYMERS Vs M/S|
ISHREE POLY|
[PLAST

44 [SH.VINOD YADAV | 205 Civil ICS(Comm.)- |01.07.2023 [AXIS BANK Vj 7.04.26
IDISTRICT JUDGE, l75/23 IPARMINDER
I((COMMERCIAL COURT) ISINGH




DISTRICT COURT CASE E CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM RESPONDENT

ICS(Comm.)- |01.07.2023 [AXIS BANK Vg [07.04.26
u77/23 JAKAKNSHA

INAGPAL
ICS(Comm.)- [12.11.2025 KAHOOR HUSSAIN| 8.04.26
91/25 BHAT TRADING AS

IM/S POLY]

[HYGIENE V|

[KAMAL TRADING|

ICO
ICS(Comm.)- |04.08.2025 |[CENTURY PLASTI(| [10.04.26
578/25 INDUSTRIES  Vj

ISHRI RAM|

[ENTERPRISES
ICS(Comm.)3 |02.05.2025 [VINOD KUMAR Vg [13.04.26
l14/25 ISHIV TOBACCO CO.
MISC DJ-11.06.2025 [VINOD KUMAR Vs 13.04.26
1866/25 ISHIV TOBACCO CO.
ICS(Comm.)- |07.06.2024 [MACHA 16.04.26
383/24 ONSUMER

[PRODUCTS P LTD|
s CHAI SUTTA
IBAR TRADING P

ILTD
ICS(Comm.)- [21.05.2025 [SUBODH WALIA Vs [16.04.26
63/25 IRENU JINDAL
ICS(Comm.)- |01.12.2023 PP PRODUCTS Vg [17.04.26
872/23 DAGDISH BHIMRAJ|
ISOLANKI
ICS(Comm.)- [22.01.2025 PAY KUMAR V§ [23.04.26
u7/25 [RISHI KUMAR
ICS(Comm.)- [22.01.2025 PAY KUMAR Vg [23.04.26
u8/25 ISANTOSH KUMAR]
[LODHI
5 [SH. JAGDISH KUMAR,NORTH [NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
KW6|SH. SHAILENDER MALIK,/[NORTH INIL
[DISTRICT
WUDGE(COMMERCIAL
ICOURT)
47 [SH. RAJ KUMAR, DISTRICT|SOUTH 1603 ICOMMERCIA[641/2025 19.11.2025 [GR 02.04.20[10.04.2026 [10.04.2026 [NIL INIL INIL INIL
WUDGE (COMMERCIALWEST [L SUIT [NTERNATIONAL [26
ICOURT-01 //S SHERRAINE]
IGLOBE
03 ICOMMERCIA[179/2025 04.04.2025 [ACE WELFARE V/S|09.04.20[14.04.2026 14.04.2026 [NIL INIL INIL INIL

IL SUIT [TAHIR MALIK 26




DISTRICT COURT CASETYPE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
1603 ICOMMERCIA |94/2026 18.02.2026 PAMMU &14.04.20 18..04.2026 [18.04.2026 [NIL INIL INIL INIL
IL SUIT [KASHMIR BANK|26
/S KALPANA|
[THAKUR
1603 ICOMMERCIA|669/2025  [08.12.2025 [VANDANA V/S[16.04.20 20.04.2026 [20.04.2026|NIL INIL INIL INIL
IL SUIT "ARE HEALTH[26
[NSURANCE
03 ICOMMERCIA573/2025 30.10.2025 [BANK OF BARODAJ18.04.20[23.04.2026 [23.04.2026[NIL INIL INIL INIL
|L SUIT /S. SUNIL KUMAR [26
48|SH. BALWANT RAI BANSAL,| 13 ICommercial |CS COMM —21-05-2025 [Global Waste20.04.20PE - 11/05/26 &.. . . |..
IDISTRICT JDUGE, [Suit [253/2025 [Solution Vs M/S 26 l15/07/26
ICOMMERCIAL COURT-02 [RLG SYSTEM INDIA [DE — 20.07.2026 TO|
[PVT LTD 130.08.2026
[F.A — 15.09.2026
1613 Commercial |[COUNTR 17-11-2025 [M/S RLG SYSTEM| PE - 10/04/26 &.. L. . |..
[Suit ICLAIM [[INDIA PV 13/04/26
k6/2025 ILTD Vs GLOBAL IDE — 20/04/26 &
'ASTE SOLUTION [22/04/26
[F.A — 28/04/26
613 ICommercial |[CS COMM —18-12-2025 [Concertina Coils Pvt}29.04.20PE - 15/05/26 TO|.. . . |..
[Suit 693/2025 ILtd Vs ROBUST 26 0/05/26
ISTEEL PRODUCTS IDE — o1/07/26 TO|
15/07/26
[F.A — 22/07/26
13 ICommercial |CS COMM —27-08-2025 |[CANARA 21.04.20 [PE — 05.05.2026  |..  }. L. ..
ISuit k53/2025 IBANK Vs Suraj Prop26 IDE —13.05.2026
f MS Laxmi Traders [F.A — 20.05.2026
l49 [SH. GAUTAM MANAN,| 614 ICOMMERCIA[CS(COMM) [03.05.2025 [SARA EXPORTS|02.04.20|PE-14.04.2026 &NIL INIL INIL INTL INIL
[DISTRICT JUDGE), IL SUIT [221/2025 LTD VS. DELIUSR6 IDE-27.04.2026
ICOMMERCIAL COURT-03 [PHARMACEUTICAL|
5
614 ICOMMERCIA| CS(COMM)28.05.2025 [MONIKA VS. S.R|04.04.20PE-24.04.2026 &NIL INIL INIL INIL INIL
IL SUIT [286/2025 ACHINERYo04 26 [DE-28.04.2026
614 ICOMMERCIA[CS(COMM) f11.11.2025 [PUNJAB NATIONALj07.04.20[PE-07.05.2026 [NIL INIL INIL [NIL [NIL
IL. SUIT 614/2025 [BANK VS. NEELAM[26
AHAYACH
614 ICOMMERCIA| CS(COMM)j15.12.2025 [DOLISHA MAHANTI09.04.20PE-24.04.2026 &NIL INIL INIL NIL [NIL
IL SUIT 82/2025 S. MS JYOTI26 [DE-08.05.2026
JALTAS MAH]|
ILAKRA
614 ICOMMERCIA| CS(COMM)i15.04.2023 [NEERAJ KUMARJ10.04.20[PE-224.04.2026 ~ &NIL INIL INIL INTL INIL
IL SUIT 199/2023 S. SATYAVIR[26 [DE-15.05.2026
ISINGH ARYA
614 ICOMMERCIA| CS(COMM)i18.12.2024 [ASHDEE HEALTHJ11.04.20 [PE-08.05.2026 &NIL INIL INIL INIL INIL
IL SUIT 1645/2024 CARE OPC PVT LTDJ26 [DE-25.05.2026
/S. R G
[PHRAMACEUTICAL
S AND|
IDISTRIBUTORS
614 ICOMMERCIA| CS(COMM)07.03.2026 |GAURAV GUPTAJ16.04.20 [PE-12.05.2026 &NIL INIL INIL [NIL [NIL
IL SUIT 119/2026 S.  KAMLADITYAR6 [DE-20.05.2026
“ONSTRUCTION
[PVT LTD




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI VS RESPONDENT
614 ICOMMERCIA| CS(COMM)¢23.12.2024 [RAHUL KOHLI VS16.04.20 [PE-28.04.2026 &NIL INIL INIL INTL INIL
IL SUIT 1664/2024 EGA AVIATION]26 [DE-05.05.2026
[PRODUCTS
614 ICOMMERCIA| CS(COMM)03.07.2024 [INDOIN  BIOLIFEj17.04.20 [PE-05.05.2026 &NIL INIL INIL [INTL INIL
IL SUIT 325/2024 S. ZETCHEM[26 [DE-22.05.2026
ISUPPLY CHAIN|
ISERVICE
614 ICOMMERCIA[CS(COMM) |o01.12.2025 [ZETCHEM SUPPLY|17.04.20 [PE-05.05.2026 &NIL INIL INIL [NIL INIL
IL SUIT 60/2025 ICHAIN SERVICES[26 [DE-22.05.2026
S. INDOIN|
[BIOLIFE
614 ICOMMERCIA| CS(COMM)i26.12.2025 [SKY SEATER(17.04.20 [PE-16.05.2026 INIL INIL INIL INTL INTL
IL SUIT [703/2026 TOURS VS.|26
[DHEERAJ DHOGRA|
614 ICOMMERCIA| CS(COMM)04.07.2025 [MOTORICA LLC VS.[22.04.20[PE-11.05.2026 & DE-NIL INIL INIL INTL INIL
IL SUIT 1357/2025 [TECH HEALTH[26 18.05.2026
INDIA
1614 ICOMMERCIA| CS(COMM)12.11.2024 [UPGRID SOLUTION[23.04.20|PE-21.05.2026 [NIL INIL INIL INIL NIL
|L SUIT 573/2024 [PRIVATE LIMITED[]26
S.
ISAKSHIBATTERIES

ISPARE PARTS

14 ICOMMERCIA| CS(COMM)05.01.2025 [UPGRID SOLUTIONJ23.04.20[PE-21.05.2026 [NIL INIL INIL NIL NIL
IL SUIT [22/2025 [PRIVATE LIMITED[]26
/S. SATYA
1614 ICOMMERCIA| CS(COMM)o05.12.2025 [FARAH AHMED VS.[23.04.20[PE-22.05.2026 &NIL INIL INIL INIL INIL
IL SUIT 663/2025 [[INFINITY RTETAILj26 [DE-29.05.2026
[NDIA
1614 ICOMMERCIA| CS(COMM)12.07.2024 [AIRVAK BLOWERS]28.04.20[PE-19.05.2026 &NIL INIL INIL INIL INIL
IL SUIT 356/2024 S. ENZOTEC]26 [DE-26.05.2026
ISOLUTION
14 ICOMMERCIA| CS(COMM)21.08.2025 [INDIAN BANK VS [28.04.20|PE-08.05.2026 [NIL INIL INIL NIL NIL
IL SUIT kaa/2025 ISHIVAM REALTERS]26
50 [SH. AJAY GULATI-I,SOUTH 509 ICS(COMM) 71/2025 08.12.2025 [UMESH CHANDI07.04.20/08.05.2026 108.05.2026| | L L
IDISTRICT JUDGE,WEST ARG Vs AWADHR6
ICOMMERCIAL COURT-04 INARAYAN SINGH
509 ICS(COMM) 09/2025  [07.11.2025 [M/S DELIUS|10.04.20(08.05.2026 8.05.2026[23.05.2026] L L
[PHARMACEUTICAL[26

[PVT LTD Vs M/S|
PPEE DRUGS PVI|

ILTD

509 ICS(COMM) [284/2025 [28.05.2025 [[INDIAN BANK Vs{15.04.20 [14.05.2026 N IPE | L L
ISHAMSHER 26 14.05.2026
[DAGAR

509 ICS(COMM) [158/2025 28.03.2025 [M/S KAVYA[16.04.20 [21.05.2026 L IPE B [ [
[ENTERPRISES  Vsl26 I21.05.2026
/S DELH]|
[BUILDTECH

[PRIVATE LIMITED




DISTRICT COURT CASE TYPE DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
509 ICS(COMM) [12/2025 07.01.2025 [SWIFT AIR[25.04.20 IPE |
TRANSPEED 26 130.07.2026]
[PRIVATE LIMITED|
s AVON|
ICONTAINERS
[PRIVATE LIMITED
509 ICS(COMM) |543/2025 [15.10.2025 [DHANUKA 27.04.20| B

JAGRITECH LTD Vs
ISRIKAR  BIOTECH]
[PVT LTD

26
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